
BUSINESS ADVISOR'Y COMMITTEE 

TWENTY-EIGHTH REPORT 

(Second Lah Sabha) 

The Business Advisory Committee held a sitting on Thursday, the 
28th August, r958. 

2, The CJ.:n.nittee' recommend the allocation of time to the follo\ving 
items of lcg-isladvc a11d o~h~r business as shJWil against each i[em :- ' 

(r) The Merchant Shipping Bill, 1958, as reported by 
the I oint Committee. 7 hours 

(2) The Banaras Hindu U.1iversity (Amendment) Bill, 
1958, as reported by the Select Committee. 4 hours 

(3) The Indian Medical Council (Amendment) Bill, 
1958. 2 hours 

(4) The Sea Customs (Amendment) Bill, 1958. If hours 

(5) The Ma1ipur and Tripurn (Repeal of Laws) Bill, 
1958. I hour. 

(6) No-Day-Yet-Named Motion to be moved by Shri 
Asoka Mehta and others regarding Report of the 
Textile Enquiry Committee. 2! hours 

(7) No-Day-Yet-Named Motion to be moved by Shri 
Jagdish Awasthi regarding Second Annual Report 
of Ashoka Hotels Limited. r i hours 

NEW DELHJ, 
The 28th August, 1958. 

M. ANANTHASAYANAM AYYANGAR, 
Speaker. 

4. 


